FORM A

PuBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
CHUR TEXTILES LIMITED

RELEVANT PARTICULARS

proof

1. Name of corporate debtor Chur Textiles Limited
2. Date of incorporation of corporate debtor 08/11/1996
3. Authority under which corporate debtor is incorporated / | RoC-Mumbai
registered
4. Corporate Identity No. / Limited Liability Identification No. | U17110MH1996PLC103857
of corporate debtor
5. Address of the registered office and principal office (if any) | Survey No: 7/2,Grd,1st Floor, 2nd Flr,
of corporate debtor Sarawali Midc, Kalyan-Bhiwandi Rd, Thane,
Thane, Maharashtra, India, 421302
6. Insolvency commencement date in respect of corporate | 05/01/2024
debtor (Order Received on 12/01/2024)
7. Estimated date of closure of insolvency resolution process 03/07/2024
8. Name and registration number of the insolvency professional | Name — Rakesh Bothra
acting as interim resolution professional Reg. No.
IBBI/IPA-001/1P-P-01758/2019-2020/12675
9. Address and e-mail of the interim resolution professional, as | Address - 119- A, 1st Floor, Vinay Bhavya
registered with the Board Complex, 159, C ST Road, Kalina, Santacruz
East, City - Mumbai, Maharashtra -400098
Email — ip.rakeshbothra@gmail.com
10. | Address and email to be used for correspondence with the | Address same as mentioned on point 9
interim resolution professional Email id — cirp.chur@gmail.com
11. | Last date for submission of claims 24/01/2024
12. | Classes of creditors, if any, under clause (b) of sub-section | Name the class(es) —Not applicable
(6A) of section 21, ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals identified to act as | Not applicable
Authorised Representative of creditors in a class (Three
names for each class)
14. (a) Relevant Forms for submission of claims with | Form B — For Claim by Operational Creditors

Except Workmen /Employee

Form C- For Claim by Financial Creditors
Form D — For Claims by A Workmen or an
Employees

Form E - For Claims by Authorised
Representative of Workmen and Employees
Form F — For Claims by other Creditors

(b) Format of Forms / Details of authorized

representatives are available at:

Web link:
https://ibbi.gov.in/home/downloads

Physical Address: same as mentioned on point
9

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench-IV has ordered the
commencement of a corporate insolvency resolution process of the Chur Textiles Limited on 05/01/2024.

The creditors of Chur Textiles Limited, are hereby called upon to submit their claims with proof on or before
24/01/2024 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may

submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 13/01/2024
Place: Mumbai

Digitally signed by Rakesh Bothra
Date: 2024.01.16 13:23:08 +05'30'

sd/-
Rakesh Bothra
Interim Resolution Professional

Reg. No. IBBI/IPA-001/1P-P-01758/2019-2020/12675

AFA valid upto 09/07/2024




ODISHA MINING
CORPORATION LIMITED

OMC House, Bhubaneswar-751001, Odisha
CIN: U131000R1956SGC000313, www.omcltd.in

E-auction Notice (19.01.2024 — 153rd & 154th E-auction)

IRON ORE CLO & FINES
The Odisha Mining Corporation Ltd intends to sell various grades of Iron ore CLO
& Fines produced at Daitari and Gandhamardan Regions (Block — A & B) and Guali,
Jilling Langalota, Tiringpahar, Khandbandh, Banspani, Unchabali (Mahaparbat) &
Roida ‘C’ Mines of Barbil Region in Keonjhar District and Khandadhar/Kurmitar
Mines under Koira Region in Sundargarh District, Odisha through e-auction which
will be conducted by MSTC Ltd. The e-auction shall be held from 11.00 A.M. to
2.00 P.M on 19.01.2024.
For details, please visit the website of MSTC i.e www.mstcecommerce.com
GENERAL MANAGER (S&M)
OIPR- 30005/11/00237/2324

CAD-3695

WWW.FINANCIALEXPRESS.COM

Sl
No.

Particulars

Total Income from Operations

Profit / (Loss) for the period (Before Tax, Exceptional
and/or Extra-Ordinary items)

Profit / (Loss) for the period before Tax (after Exceptional
and/or Extra-Ordinary items)

Profit / (Loss) for the period after tax (after Exceptional
and/or Extra-Ordinary items)

Total Comprehensive Income for the period (Comprising
Profit/(Loss) for the period (after tax) and other
Comprehensive Income (after tax))

Paid-up Equity Share Capital (net)

Reserves (excluding Revaluation Reserve) as shown in
the Audited Balance Sheet of the previous year

Earning Per Share (Face value Rs. 10/-)
(@ Basic

(b) Diluted

*not annualised

Notes to the consolidated financial results:

1.

Date

SATURDAY, JANUARY 13, 2024

Gujarat Narmada Valley Fertilizers and Chemicals Limited
(An ISO 9001, I1SO 14001, I1SO 45001 & ISO 50001 Certified Company)
Regd. Office: P.O.Narmadanagar - 392015, Dist.: Bharuch (Gujarat), India

CIN: L24110GJ1976PLC002903, Website: www.gnfc.in

GNFC invites offers from interested companies / traders
(Bidders) for supply of natural gas to our Bharuch and Dahej
plantlocation forits gas requirement during February-24.
Interested parties are requested to refer our E-Tender notice
place on our website www.gnfc.in (in Tenders  Tender
Notice Materials Management Department).

DEN NETWORKS LIMITED

CIN: L92490MH2007PLC344765
Registered Office: Unit No. 116, First Floor, CWing Bldg. No. 2 Kailas Industrial complex, L.B.S Marg,
Park Site, Vikhroli (W), Mumbai -400079, Maharashtra, India
Phone No.: +91-22 25170178, Email Id: investorrelations @denonline.in, Website: www.dennetworks.com

EXTRACT OF UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND NINE MONTHS ENDED 31ST DECEMBER, 2023

31.12.2023
(Unaudited)

2,729.37
618.99

618.99
478.58

480.61

4,767.66

0.99
0.99

(Rs. in million except per share data)

Quarter Ended Nine Months Ended Year Ended
30.09.2023 31.12.2022 31.12.2023 31.12.2022 31.03.2023
(Unaudited) (Unaudited) (Unaudited) (Unaudited) (Audited)

2,766.13 2,769.00 8,227.31 8,475.64 11,304.70
639.59 497.19 1,758.50 1,120.33 1,432.93
639.59 497.19 1,758.50 1,120.33 1,432.93
456.05 493.27 1,357.43 1,101.55 2,363.58
45758 494,92 1,363.37 1,069.88 2,493.82

4,767.66 4,767.66 4,767.66 4,767.66 4,767.66

27,306.01
0.96* 1.03* 2.84* 2.29* 5.09
0.96* 1.03* 2.84* 2.29* 5.09

The above is an extract of the detailed format of quarter and nine months ended financial results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the quarter and nine months ended financial results are available on the websites of the
Stock Exchanges (www.bseindia.com / www.nseindia.com) and Den Networks Ltd. (www.dennetworks.com)

The quarter and nine months ended financial results have been reviewed by the Audit Committee and approved by the Board of Directors at their respective meetings held
on January 12, 2024. The Statutory Auditors of the Company has carried out a Limited Review of the Quarter and Nine months ended financial results.

Following are the particulars of the Company on standalone financials:-

Particulars

Revenue from operations
Profit Before Tax
Profit After Tax

: 12/01/2024

Place : New Delhi

31.12.2023
(Unaudited)

2,666.69
544.56
409.96

(Rs. in million)
Quarter Ended Nine Months Ended Year Ended
30.09.2023 31.12.2022 31.12.2023 31.12.2022 31.03.2023
(Unaudited)  (Unaudited) (Unaudited) (Unaudited) (Audited)
2,728.95 2,712.92 8,105.98 8,253.48 11,098.70
630.45 523.12 1,726.81 1,297.84 1,716.65
452.52 523.12 1,340.25 1,297.84 2,833.09

For and on behalf of Board of Directors of

DEN NETWORKS LIMITED

Sd/-

SAMEER MANCHANDA

Chairman and Non Executive Director
DIN: 00015459
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